
CENTRAL ADMINISTRATIVE TRIBUNAL 

LUCKNOW BENCH LUCKNOW 

ORIGINAL APPLICATION NO: 337 of 2005

LUCKNOW, THIS THE 22nd DAY OF JULY 2005.

HON̂  BLE - SHRI S . P . ARYA MEMBER (A)

^ a re n d r^ y  P rasad  T r ip a th i  (ex D .T .I .)  aged ab o u t 66 y e a rs  
s7o~ T ate  J .P .  T r ip a th i  119, Avas Avam V ikas Colony Gonda

A p p lic a n t

1. Union o f In d ia  th ro u g h  G enera l Manager N orth  
R ailw ay G orakhpur.

2 . The D iv is io n a l  R ailw ay M anager N orth  E a s te rn  
R ailw ay, Ashok Marg Lucknow U .P.

R esponden ts .
s'j"* *

• T'''

By A dvocate: S r i  C.B. Verma.

ORRER (ORAL)

BY HON^BLE SHRI S .P .  ARYA, MEMBER (A) 

The O.A. seek s ■decide th ef o r  ^ ^ d irec tio n  to  

r e p r e s e n ta t io n ' and paym ent o f  r e t i r a l  dues.';^ T h is has
. 4’i.

been o b je c te d  to  by th e  c o u n se l f o r  'respondentis, t h a t  i t  

i s  tim e b a r r e d .  Payment o f  p e n s io n  i s  y a  c o n tin u in g  

cau se  o f  a c t io n ,  th e r e f o r e  i t  cannot, be t h a t  i t  i s

tim e b a r re d  o r  b a r re d  by l i m i t a t i o n .

2 . I have h e a rd  le a rn e d  c o u n se l f o r  th e  p a r t i e s  and 

perus'e'd th e  p le a d in g s .

3. I t  ■ i s  a rg u ed on b e h a lf  o f  th e  a p p l ic a n t  th a t  

i n t e r e s t  i s  a d m is s ib le  on payment o f  r e t i r a l

d u es . He has a lr e a d y  made r e p r e s e n ta t io n  in  t h i s  re g a rd  

on 2 7 .1 2 .2 0 0 4 .

4. On c o n s id e r in g  th e  f a c t s  . and c irc u m sta n c e s  o f  th e  
c a se , i t  i s  e x p e d ie n t to  d i r e c t  th e  re sp o n d e n ts  to
d e c id e  th e  r e p r e s e n ta t io n  in  acco rd an ce  w ith  r u le s  and



/

/

\
^  tp ^  pay th e  r e t i r a l  dues to  th e  a p p l ic a n t  a lo n g  w ith

i n t e r e s t  a s  a d m is s ib le  in  th e  e x ta n t  r u le s  w ith in  a 

p e r io d  o f 3 m onths. W ith th e s e  d i r e c t i o n s  , O.A. i s

d isp o se d  o f a t  th e  ad m issio n  s ta g e  w ith  no o rd e r  as to

(S .P .Arya) 

Member (A)

HLS/-


